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Title : Shri Yogi Adityanath called the attention of the Minister of Environment and Forests to the need to check pollution in
rivers and lakes in the country.
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SHRI GURUDAS DASGUPTA (GHATAL): Sir, | am on a point of order. My point of order is that the Minister has to make a
statement first.

MADAM SPEAKER: Yes.
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THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT AND FORESTS (SHRI JAIRAM RAMESH): Madam
Speaker, | am glad that the hon. Member has given this Calling Attention Motion on a subject of vital national importance. |
have prepared a detailed Statement which has been placed on the Table of the House and which is going to be made available
to those Members who are interested in the Statement. | have already requested the Secretariat to circulate the Statement, but
| was told that those hon. Members who were interested in the Statement could ask for the Statement. | have already prepared
a detailed Statement on this Calling Attention Motion.

However, | will just make a couple of brief points in response to the hon. Members Calling Attention Motion. Madam, in 1985,
the first systematic attempt at cleaning our rivers was started with the Ganga Action Plan.

We have had about 20 years of the Ganga Action Plan. We have spent about Rs.817 crore on cleaning of the River Ganga
both under Ganga Action Plan, Phase-l and Phase-Il. The plan has consisted largely in setting up a sewage treatment plants
in cities and towns along the River Ganga in five different States of the country. | have no hesitation in saying that even after
spending Rs.816 crore, there does not seem to be any visible improvement in the quality of the River Ganga. That is because
of the fact that the pollution load of the River Ganga has increased much beyond our expectations. That is also because the
sewage treatment plants that have been set up have not been run to full capacity because of the inability of the urban local
bodies to provide for full operation and maintenance cost.

The second major intervention of the Government of India has been the Yamuna Action Plan which started in 1993 at a total
cost of Rs.680 crore and in December 2004, we extended this by another Rs.624 crore. The story in the Yamuna Action Plan
also is broadly similar to the Ganga Action Plan. A large number of sewage treatment plants that are being set up,
unfortunately, are not being utilised to full capacity and, therefore, the pollution load is not being visibly reduced.

The third major intervention of the Government of India came in 1995 with the National River Conservation Plan under which
roughly about 37 rivers in the country in 21 different States of the country have been taken up for river conservation and river
cleaning. This year roughly Rs.256 crore has been provided for this. These are the broad facts that | wanted to bring to the
attention of the hon. Member and the House.

| think, the single biggest problem that we are facing is because of municipal sewage being emptied into our rivers.
Roughly 75 per cent of pollution in our rivers comes from the municipal sewage and about 25 per cent comes from industrial
sewage. Now the inability of the Central Government, the State Government and the urban local bodies to provide adequate
municipal sewage treatment facilities has caused a disaster for our rivers. Out of the 35 metropolitan cities in our country, only
about 50 per cent of the sewage is treated. Out of 497 class-| cities in our country, only about 32 per cent of our sewage is



treated. And in 415 class-Il towns of our country, only eight per cent of our sewage is treated. Even where we have sewage
treatment plants, they do not operate to full capacity because of the failure of the urban local bodies to provide full operation
and maintenance costs. This is the biggest problem facing the river cleaning programme. Under the Jawaharlal Nehru Urban
Renewal Mission -- the hon. Minister for Urban Development is sitting here -- a large number of cities have come forward for
establishing and expanding sewage treatment facilities. But the true challenge is going to be to provide money for the operation
and maintenance. The Central Government is giving the money for setting up sewage treatment, but operation and
maintenance is the responsibility of the urban local bodies.

The hon. Member will be pleased to know that just a couple of days ago, our Ministry, the Ministry of Environment and

Forests has submitted a proposal to the 13! Finance Commission that for the next five years, the full cost of operation and
maintenance should also be borne by the Central Government. This is in recognition of the fact that urban local bodies are not
in a position to provide operation and maintenance. We have estimated that under the National River Conservation
Programme, a sum of Rs.1300 crore will be required in the next five years for operation and maintenance. | have met the

Chairman of the 13! Finance Commission. He was receptive to this proposal. The Report of the Finance Commission will
come in November this year. We hope that the full cost of operation and maintenance will be borne by the Central Government
for the next five years.

This will have a major impact on the operation of our sewage treatment plants, and thereby on the cleanliness of our rivers. |
want to assure the hon. Member and the august House through you, Madam Speaker, that the funds that are going to be
required for cleaning of the rivers is not going to be a major constraint.

The Finance Minister, in the Budget that he presented a few days ago, has made an initial allocation of Rs.250 crore for the
National Ganga River Basin Authority that was established last year under the chairmanship of the Prime Minister comprising
of the Chief Ministers of the five Ganga States. The initial allocation is Rs.250 crore. We have called for global bids for
preparing a Basin Management Plan for the river Ganga. We have received thirty offers. In the next two months we will decide
on the Consultant who will prepare the Basin Management Plan.

| want to state here that we are going to completely transform our approach to the cleaning of rivers. We are going to go from
a town-based approach to a basin-based approach. We are going to go from purely sewage treatment to sewage reuse,
sewage recycling, afforestation and improvement along the river beds.

Thirdly, the National Ganga River Basin Authority is an empowered authority, empowered by a notification to carry out works
along the river Ganga. Similar authorities could be conceived of in due course of time for other important rivers. As | said,
Rs.250 crore has been allocated this year. | am sure that as we proceed, allocation of funds is not going to be a problem.

In conclusion, Madam, | want to say that we are fully conscious of the cultural, economic and ecological significance of the
rivers of our country. We are trying to control the emptying of both municipal and industrial sewage. But we also have a
problem in States like Uttarakhand. We also have a problem that the lean season flows in some of the rivers has come down
considerably because of the fact that we are building a large number of hydroelectric dams.

In my previous Ministerial capacity | was advocating the construction of more dams. In my new capacity | will advocate for
greater caution on the construction of these dams because they do interfere with the lean season flow of many of these rivers.
I hope that my colleague the Minister of Power, who is not here, will pay adequate attention to this problem as well. | say this
because unless we are able to assure adequate lean season water in our rivers we will not be able to solve the problem that the
hon. Member has drawn our attention to.

*The pollution load on the major rivers of the country has increased over the years due to urbanisation and industrialization.
The following schemes are being implemented by the Central Government, jointly with the State Governments, on a cost
sharing basis to address the problem of pollution in rivers and lakes.

Ganga Action Plan Phase-l & I

Ganga Action Plan (GAP) Phase | was launched as a centrally funded scheme in 19.85. The Plan was launched with the
objective of improving the water quality of the Ganga to acceptable standards. Various pollution abatement works like
Interception & Diversion of sewage, setting up of sewage treatment plants, low cost sanitation works, crematoria works, etc.
were taken up. This Phase was declared complete in March, 2000.

Since GAP Phase - | did not cover the pollution load of Ganga fully, GAP Phase - Il which includes the tributaries of Ganga



namely, Yamuna, Gomti, Damodar and Mahananda, besides Ganga, was approved in stages from 1993-1996. In December,
1996 GAP Phase Il was merged with the National River Conservation Plan (NRCP). The total expenditure incurred on river
Ganga under the GAP Phase - | & Il so far, is Rs.816.47 crore and sewage treatment capacity of 1007 million liters per day
(mid) has been created.

Water quality monitoring carried out by reputed institutions such as IIT Kanpur, BHEL, Patna University, etc. indicates that,
water quality of the river Ganga conforms to the prescribed standards in terms of key indicators, namely, Bio-chemical
Oxygen Demand (BOD) and Dissolved Oxygen (DO) at most of the locations, except in the stretch between Kannauj and
Varanasi in Uttar Pradesh. However, the levels of fecal coliforms are reported to exceed the maximum permissible limit at a
number of monitoring stations along the river Ganga.

Yamuna Action Plan Phase-l & Ii

The first phase of the Yamuna Action Plan (YAP) for the abatement of pollution of river Yamuna was started in April, 1993 in
21 towns of three States of UP, Delhi & Haryana. YAP-I was completed in February, 2003 at a total expenditure of Rs. 682
crore. The second Phase of YAP, an ongoing programme, commenced in December, 2004 at an approved cost of Rs. 624
crore. Till March, 2009, an expenditure of Rs 190.15 crore has been incurred. Sewage treatment capacity of 753.25 mid has
been created under the Plan.

As per the water quality monitoring undertaken through independent institutions, the water quality in the stretch of the river
Yamuna from Tajewala to Palla in Haryana is found to be within the prescribed limits. However, the stretch of the river in the
vicinity of Delhi (downstream of Wazirabad barrage to upstream of Okhla barrage) and parts of Uttar Pradesh exceeds the
standards in terms of Bio-chemical Oxygen Demand of 3.0 milligram per litre (mg/1) mainly due to significant increase in
pollution load and lack of fresh water in the river during lean period.

National River Conservation Plan (NRCP)

The Centrally sponsored scheme of National River Conservation Plan (NRCP) was initiated in 1995 for taking up conservation
works in the identified polluted stretches of major rivers. The objective of NRCP is to check pollution in rivers and to improve
their water quality through implementation of various pollution abatement works. The Plan covers 166 towns along polluted
stretches of 37 rivers spread over 20 States. The major rivers covered include Ganga, Yamuna, Gomti, Damodar, Satluj,
Krishna, Musi, Cauvery and Godavari, among others. Thus, of the seven rivers mentioned in the Notice to the Motion, five are
covered under NRCP.

Pollution abatement works in the river Cauvery cover 13 towns in Karnataka & Tamil Nadu at a sanctioned cost of Rs.269.09
crore. Sewage treatment capacity of 151 mid has been created so far.

Pollution abatement works in the river Godavari cover 7 towns of Andhra Pradesh & Maharashtra at a sanctioned cost of Rs.
118.98 crore. Sewage treatment capacity of 186 mid has been created so far.

Pollution abatement works in the river Narmada cover 2 towns in Madhya Pradesh at a sanctioned cost of Rs.l4.33 crore.
Schemes for creation of sewage treatment capacity of 16 mid have been sanctioned recently.

So far under NRCP (including GAP-1), an expenditure of Rs.4302 crore has been incurred and sewage treatment capacity of
3926 mid has been created under the River Action Plans, besides schemes for interception & diversion works and other non-
core works such as crematoria, low cost sanitation works etc.

National Lake Conservation Plan (NLCP)

National Lake Conservation Plan (NLCP) is a Centrally Sponsored Scheme of Ministry of Environment & Forests, Government
of India for conservation/restoration of polluted and degraded lakes. The Scheme presently covers 57 Lakes in 13 states. The
objective of the Scheme is to restore and conserve the polluted lakes in urban and semi-urban areas of the country. The
activities covered under NLCP include (i) Prevention of pollution from point sources by intercepting, diverting and treating the
pollution load entering the lakes from the entire lake catchment area, (ii) In-situ measures of lake cleaning such as de-silting,
de-weeding, bio-remediation etc., depending upon the site conditions, (iii) Catchment area treatment which may include
bunding, afforestation, fencing and shore line development etc.

So far, an amount of Rs. 285.06 crore has been released under the Plan to the States and restoration works in 18 lakes have
been completed.

New initiatives- National Ganga River Basin Authority (NGRBA)



Review of river conservation strategy is a continuous process. Several measures such as concurrent evaluation of schemes
have been initiated to improve the performance of the National River Conservation Plan. The Central Government has also set
up the 'National Ganga River Basin Authority' on 20.2.2009 as an empowered planning, financing, monitoring and coordinating
authority to ensure effective abatement of pollution and conservation of the river Ganga by adopting a holistic approach, with
the river basin as the unit of planning. The Authority is chaired by the Prime Minister and has as its members, the Union
Ministers concerned, the Chief Ministers of the States through which Ganga flows viz., Uttarakhand, Uttar Pradesh, Bihar,
Jharkhand and West Bengal, among others.

River conservation activities such as sewage treatment infrastructure are also being implemented under other Central
schemes, such as Jawaharlal Nehru National Urban Renewal Mission, Urban Infrastructure Development Scheme for Small
and Medium Towns, as well as State schemes.”
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SHRI JAIRAM RAMESH : Madam, as far as the National Ganga River Basin Authority is concerned, this was constituted under
the Environment Protection Act of 1986. A notification was issued last year. No separate Act of Parliament is required. The
NGRBA has been notified under the chairmanship of the Prime Minister and five Chief Ministers. We are shortly going to call
the first meeting of the NGRBA. An allocation of Rs.250 crore has been made. Madam, we have received 30 offers for
preparing the Master Basin Management Plan. In the next two months' time we will select the consultant who will prepare the
Basin Management Plan. This is my answer to the question on the NGRBA.

The hon. Member has raised questions on whether the Ganga quality has improved and whether the Yamuna quality has
improved. | would like to say that | can always give you figures to show that it has improved. But the true test is, does the
Ganga look cleaner today than 20 years ago. The answer is, 'No'. The true test is, does the Yamuna look cleaner today than
20 years ago. The answer is, 'No'.

Of course, Yamuna does not exist today and that is a separate issue altogether. So | can give you any number of
indicators. | can give you bio-chemical oxygen demand and | can give you dissolved oxygen. The hon. Member with Physics
background is here and he will know all these indicators and what they mean. But really to the layman what counts is: Is the
river looking cleaner today or not? The answer is a depressing no. So, | think we need to understand this. | would be glad to
give the numbers to the hon. Member but | myself do not believe these numbers. These numbers can always be given; they
can always be measured and they can always be monitored. We can always find a stretch where we can say that it is cleaner
today than it was 20 years ago. But | admit with full responsibility that the Ganga and the Yamuna today are no cleaner today
than what they were 20 years ago. We have to make a determined and a renewed effort if we were to save these rivers.

The third question he has raised is on Uttarakhand and | want to say that there were series of meetings which our Prime



Minister took. There was a high level committee that went into this issue of the Loharinag Pala Project of NTPC. The high level
committee recommended the release of four cumecs of water. But the Prime Minister and the hon. Union Power Minister
decided that instead of four cumecs of water going into the river, 16 cumecs will be released back into the river. So, it is not
just aviral dhara, it is aviral dhara four times multiplied. What this means is that this power project of NTPC will function only
for five months in a year. This is a big compromise that we have struck and it shows that the Government when faced with the
choice between environment, protecting the rivers and generating the power, sometimes can take a decision for protecting
rivers and saving the environment like what happened 25 years ago in the case of Silent Valley in Kerala when the then Prime
Minister, Shrimati Indira Gandhi decided that she will not have the hydel project but she will preserve the rain forest in Kerala.
Similarly, such choices have to be made and we have made this choice in Loharinag Pala Project and | am sure that in other
projects also we will look at the compromise between generating power and saving the environment.

Now, Madam, there are many other issues that the hon. Member has raised that relates to Gorakhpur. | had answered this
question in the Question Hour last week. We have a Lake Conservation Programme and 57 lakes have been taken up across
the country. My young colleague, the Minister for Surface Transport has also met me who is a Member from Kushinagar. Hon.
Member from Gorakhpur has also met me. We have a proposal for cleaning up the Ramgarh Taal. We are examining it and it
is a Rs.146 crore proposal that has come from the State Government. | have assured both the Minister of State and the hon.
MP that we will very soon give our approval to this Project. Its 70 per cent will be funded by the Central Government and 30 per
cent will be funded by the State Government and | hope we will be able to accord final approval.

Finally, the hon. Member has raised the issue of Ganga Expressway. | think that is a slightly different subject and | would
rather not comment on it as part of my reply today.
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